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Gruesome atrocities against SC girls in country, particularly in Kerala

SHRI C. P. NARAYANAN (Kerala): Sir, I would like to bring to the notice of
the House a very dastardly rape attack on a young woman called Jisha in Ernakulam
district last week. The Police surgeon who has done the postmortem on her body
has reported to the Press that he has not seen such a dastardly attack. From head to
foot, her body has been attacked and all her intestine has been brought out. From
the report it seems, it is as heinous a crime as it was perpetrated on Nirbhaya, a
few years back. In spite of our enacting very drastic Acts to control such heinous
crimes, this is being repeated. Even last week, in Kasaragod, there was another attack
on 14-year old girl. The only thing is that she was not murdered. And yesterday,
another case was reported in Varkala, in Trivandrum district. All these things have
been done on SC girls. That is the most sorry part of it. On Kerala — you and me

are very proud of our culture and tradition — it is a black mark. The police has
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not been very active in apprehending the murderers. More vigilance has to be there
on the part of the police and other authorities. Not only that, I would say, the public
at large, all men and women have to see that our sisters and daughters get protection.
Culprits had done all these things in Jisha's room, where she and her mother lived.
Her mother had gone out to work in somebody's house to earn some wages so that
she can be supported. The girl was doing her LLB and she was writing her exams.
It was in-between these things that this incident has happened. This is a very heinous

crime which has to be condemned in one voice by all of us. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes; no doubt. It is a very, very heinous crime.

...(Interruptions)...

SHRI P. L. PUNIA (Uttar Pradesh): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRIMATI MOHSINA KIDWAI (Chhattisgarh): Sir, I also associate myself with
the matter raised by the hon. Member.

SHRI BHUPINDER SINGH (Odisha): Sir, I also associate myself with the matter
raised by the hon. Member.
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SOME HON. MEMBERS: Sir, we also associate ourselves with the matter raised
by the hon. Member.

MR. DEPUTY CHAIRMAN: Shri Raja...(Interruptions)... Shri D. Raja to associate.
...(Interruptions)... 1 will call you also. ...(Interruptions)... 1 will give you the chance.
...(Interruptions)... Shri Tarun Vijay, I will also give you the chance. ...(Interruptions)...
Shri D. Raja, please. ...(Interruptions)...

SHRI D. RAJA (Tamil Nadu): Sir, with anguish and agony, I draw the attention
of the entire House. While associating with my hon. colleague, I would like to
emphasise that the atrocities committed against Dalits, particularly, against Dalit

women, are on an increase in every part of our country.

MR. DEPUTY CHAIRMAN: It is a very serious issue.
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SHRI D. RAJA: Kerala is the number one literate State. Kerala has been
declared as number one digital State. Kerala gave us the great fighter for Dalit rights,
Ayyankali. If Kerala has become a literate State today, the credit should be given
to Ayyankali who fought for opening of schools for untouchables. He was the first
to fight for the rights of the Dalits.

MR. DEPUTY CHAIRMAN: Yes; it is most shameful for every Keralite.

SHRI D. RAJA: In such a State, such heinous crimes are taking place; I think
of other parts of the country. We pass legislations, but, legislations are proved to be
helpless when such crimes continue to happen. The Government should ensure that
the laws are implemented effectively to book the culprits and confidence should be

given to the Dalits. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Shri Tarun Vijay. ...(Interruptions)...

SHRI D. RAJA: Sir, we should create social awareness against all such heinous

crimes committed against Dalits. ...(Interruptions)...

SHRI TARUN VIJAY (Uttarakhand): Sir, such atrocious incident in the Kerala's
history, is a ...(Interruptions)... It is a repeat of Nirbhaya kand of Delhi. We condemn
wholeheartedly because this concerns the whole nation. Dalit atrocities should be
condemned by all and those who keep a silence, atrocious silence of the lambs on
such incidents, must also be condemned. The Kerala Government has completely
failed to protect Dalit girls. There is a continuous spate. More than 14 incidents
have occurred in Kerala only on Dalit girls. Recently, just yesterday, a 19-year old
girl has been raped. I demand, if the State Government is not doing anything, the
Central Government Minister must visit Kerala and give the report, investigate and

punish the culprits.
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MR. DEPUTY CHAIRMAN: 1 tell you...(Interruptions)... Shri Tapan Kumar

Sen...(Interruptions)...

SHRI SATISH CHANDRA MISRA: Sir, he is talking only about Kerala.

...(Interruptions)...

SHRI TAPAN KUMAR SEN (West Bengal) Sir, it is the product of the divisive
politics being... ... (Interruptions)... In Kerala, one woman was murdered and in
Haryana, two Dalits were burnt alive. ...(Inferruptions)... It is the product of the

divisive culture and divisive politics being... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Tapan, the whole House... ... (Interruptions)... M.
Parida, please. ...(Interruptions)... 1 would like to say something. ...(Interruptions)...

Let me say something.

SHRI TAPAN KUMAR SEN: It is the product of divisive politics...

...(Interruptions)...
MR. DEPUTY CHAIRMAN: No, no; please. ...(Inferruptions)...

SHRI TAPAN KUMAR SEN: ..from the seat of power. It is the product of
that. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let us come to this. ...(Interruptions)... See, the

whole House... ... (Interruptions)...

SHRI SATISH CHANDRA MISRA: Sir, such incidents are happening in the
whole country. So, the direction should be given to the Government to take care as

such incidents are happening in the whole country. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Yes, I agree with you. ...(Interruptions)...

SHRI SATISH CHANDRA MISRA: It is not just one State. It is happening in

the whole country.

st Tour fae: WY, g9 WX eI R %QI Sir, I demand a discussion on this

subject in the House. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Tarun Vijay, sit down. ...(Interruptions)... Mr.
Tarun Vijay, sit down. ...(Inferruptions)... See, the first thing is, the entire House
is one in condemning this most heinous crime. The House expects that stringent
action should be taken against the culprits. They should be booked, and exemplary

punishment should be ensured and awarded to them. That is what the House expects.
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Number two, yes, it is a Dalit issue, and this issue is not a State specific. The
Central Government can also intervene. If the Minister has to say something, then,
he can do so. Anyhow, the whole House is concerned. Do everything possible so

that such things are not repeated.
SHRI SATISH CHANDRA MISRA: It is happening in the whole country.

MR. DEPUTY CHAIRMAN: Yes, the whole country. There is no doubt about
it. But, Kerala should act first. ...(Interruptions)...

SHRI SATISH CHANDRA MISRA: Sir, such a direction should be given to the

Government. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Then, the Central Government should take note of
it. ...(Interruptions)... Do you want to say something?
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MR. DEPUTY CHAIRMAN: Yes, do everything possible. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, in Haryana, two Dalit children were burnt
alive, and they were qualified by dogs or cats by a Minister of this Government.
...(Interruptions)... That came on record. The whole media carried that. ...(Interruptions)...

It is happening not only in Kerala but also throughout the country. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Not only for Kerala but also for the entire country,

the action has to be taken. ...(Interruptions)...
SHRI TAPAN KUMAR SEN: It is a specific brand of politics. ...(Inferruptions)...
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it 3relt MR N (MER): WX ...(Fagm)...

MR. DEPUTY CHAIRMAN: It is not just Kerala, the entire country. There is

no doubt about it. ...(Interruptions)... Now, Shri Ali Anwar Ansari. ...(Interruptions)...

SHRI BAISHNAB PARIDA (Odisha): Sir, the hon. Minister should visit each and

every place where atrocities are being committed against Dalits. ...(Interruptions)...
3l Aead agdel (\ yew): WX, Aol # Blea @1 87 ..(au). .

MR. DEPUTY CHAIRMAN: Don't mistake... ... (Interruptions)... See, the Central
Government is for the entire country. So, it is not only for Kerala but also for the
entire country. ...(Interruptions)... Wherever similar incidents are repeated, take stringent
action. That is all. ...(Interruptions)... Now, Shri Ali Anwar Ansari. ...(Interruptions)...
Shri Ali Anwar Ansari.

Decision of the Government to appoint B.Tech. Degree holders

instead of conducting SCRA exam
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